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SHRI 5. MUTHUKARUPPAN (Tamil Nadu): Sir, my request is regarding the
release of 96 Tamil Nadu fishermen from the Sri Lankan jails and the release of their
boats. ...(Interruptions)... On 1lth and 13th of this month, 28 Tamil Nadu fishermen
were taken into custody and have been wrongfully detained in the Sri Lankan jails.
...(Interruptions)... Already, 68 fishermen had been wrongfully detained in the Sri
Lankan jails and are languishing there. ...(Inferruptions)... Bighty-two mechanised fishing
boats were also captured by the Sri Lankan Navy and have been wrongfully kept.
.(Interruptions)... My leader, the hon. Chiel Minister of Tamil Nadwu wrote a letter
to the hon. Prime Minister on 14.3.2016 to release all the 96 fishermen belonging
to various places like Pamban, Pudukottai, Tuticorin, etc., in Tamil Nadu and also
to release the 82 mechanised fishing boats seized by them. ..(Inferruptions)... The
permanent solution 1s only retrieval of Katchatheevu. ... (Inferruptions)... The 1974 and
1976 Agreements are unconstitutional. ... (Interruptions)... My leader, hon. Amma, has
written several letters to the hon. Prime Minmister of India to settle the fishermens'
problems immediately. T also want to quote what my leader, the Chief Minister of
Tamil Nadu, said when she was a Member of Parhament. Thirty-four years back,
she raised this very issue regarding the Tamil Nadu fishermen. . .(Interruptions)...
Hon. Amma stated in this august House and I quote: "I will not allow any harm
being done to Tamil Nadu fishermen. If it is happening again and again, the Indian
Navy should be sent to Sri Lanka to attack Sri Lanka." .. .(Inferruptions)... My leader
stated the verv same thing 34 years back I also urge upon the Defence Minister,
who is present here, to send the Indian Navy to attack Sri Lanka. ..(Interruptions)...
Sri Lanka is a very small country. .. .(Interruptions)... It is like a small mango in
the world map. India is a big country. .. .(Interruptions)..Sri Lanka is disturbing our
fishermen. So, I ask the hon. Defence Minister to send our Indian Navy to attack
Sri Lankan Navy to protect the fishermen of Tamil Nadu. Thank you

Need to give protection to the people migrated to other

States for jobs and economic reasons

SHRIMATI JAYA BACHCHAN (Uttar Pradesh): Thank you very much, Sir.
...(Interruptions)...

I am really sad to see a party which says that it believes in freedom of speech,
action and democracy today is not allowing Members to speak. ..(Inierruptions)...
It 18 a * _ (Interruptions)... Sir, 1 want to talk about the protection of economic

migrants.

*Expunged as ordered by the Chair.
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The British ruled India by creating division on the basis of religion.
.(Interruptions)... 1 have to read my text, because 1 cannot, otherwise, speak.
...(Interruptions).. The British ruled India by creating division on the basis of religion,

caste, language. .. .(Interruptions)...

MR. DEPUTY CHAIRMAN: See, hon. lady Member 1s speaking. ...(Intervuptions)...
I would request you to allow her. .. .(Interruptions)... Please listen to her

...(Interruptions)...

sl S gee: IR o D LLL(FIEF)... Job BT G L (FEIH)... TR, T8
T U G AT OF TR alal-URarS] 95, AP, B [Sopd Bl ares] ave ¥ uh
1T dierd 91 . (SFEH)...

MR. DEPUTY CHAIRMAN: Yechuryji, hon. lady Member 1s speaking.
{Interruptions)... You first allow hon. lady Member to have her Zero Hour submission.
After that, T will listen to your point. But, first, allow her. ... (Inferruptions)... If you

shout, neither vou gain anything nor they gain. ..(Interruptions)...

SHRI SITARAM YECHURY (West Bengal): Okay. You allow me after that.
...(Interruptions)...

MR. DEPUTY CHAIRMAN: You are asking me that question. T am asking you
that question. ...(Interruptions)... Now, Smt. Bachchan.

sl S geEq: IR, A AN 91 W8 € 8RR el Al 9| ded ARl & ¥T ©
..(TAET)... 3R 3T GRT 99 v, ar Eﬁ?LI (). I am going to start from
the very beginning. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Mrs. Bachchan, you start your submission.
..(Interruptions)... Don't look at them. You address the Chair. .. (Interruptions)... Why

do you worry? ...(Interruptions)...

SHRIMATI JAYA BACHCHAN: Sir, the British ruled India by dividing India
into various parts through religion, caste and language. In fact, even while leaving
this country, they broke this country into two parts. o+t gfeam Sia™, ST g9 31 °
dar @t ofl, 95, RSt o AR o @1 991 fa =, 9w gAR) Ay o ge S
UHT o1, 94 BHR GIG-URGIGT 9g, d&pd AR foal epa € omel | ol grazan
I gied 9, ¥R . (FEgH). ..

MR. DEPUTY CHAIRMAN: No, no. Your subject is...
SHRIMATI JAYA BACHCHAN: I am coming to the point.

MR DEPUTY CHAIRMAN: Your subject is 'Demand to give protection to the
people migrated to other States!'
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P} ST geEe: W), UE A1 A AN Nad 7, 9 6 31y WY AF < L (SEE)..
MR. DEPUTY CHAIRMAN: You speak on the subject. ...(Interruptions)...
st S T W), § 98l 91 < ) LL(@auE)...

TH AFAN WG W3, 6] dier afigl ... (SFaEm). ..

sft SuwwTafe: mudr SN Aseide ¥ .(GHT). .

SHRIMATI JAYA BACHCHAN: I am coming to the point. WY, Hﬁ’dﬂ ft ®I5
IS Bl 81 .. (aeT)... qfwr W Bis ds gl 81 § qfie § 2 g L (@@am)...

@R, ol <o H w1 B }@T 7, R 9 fawrem g aren 21 a8 a5 fagsh =
B arel ¥, dfcs AR ;A AN & A gl 5— RefivH IR wre & dR™
TR AR SR A WY & IR W IR 97 9, 99 BRI $a-1 ST T SHET T,
ql S+ ARy 1w fem o ' 39 <9 9 fhdd) wWRA? BEAR < H gdad
el 99 U €1 3y g SRy, ugd TRf, |sY, s 3R ke BT o1 918y & uih
WSl €, STH | AT 3T 99 a1, IO U o IoRrEgvs &9 T, f9ER |
sREvs 99 T fagd &) a1 wR R T R uar T2 fean &R oY ueen @Y ard B
I B WX, I 99 fpa IR ) 22 ...(FEM)... These people are very disruptive.
..(Interruptions)... X, 4 FT B T&T 22 language basis T ¥ &I fearge f&ar s
BT Bl SO e SATE] ddelit 36! Bidl €, off 8=l heartland & fo= wfifdr

AR ¥, 4 g W # W € ...(FFU)... Because the State is so large, there is
not enough employment. They go looking for jobs to other States. There, they don’t

get jobs because they don’t speak the language of that particular State. Sir, it is so

sad. They are intimidated...(Inferruptions)...

MR. DEPUTY CHAIRMAN: Your time is over. What can I do? I am helpless.

..(Interruptions)...
3t srfie AR RiE (TR wRw): W, § W &) ) 59 vy @ deg a1 g
3t M Y SR (RER): W), § W &1 W1 39 vy ¥ dag d=ar g
et wee a1 R (ST uew): W), § W@ 31 59 A 9 g Bl g
#felt wemer wWaN ([(ER): W), 4 Wt W &1 59 fawy 9 d9g o=dl g
sfieht faera s1gR (fevmare wewn): W), § +ff W@ &1 59 favy 9 dag Rl g
3t o e aferard! (fWeR): ), 4 ff Wi & 59 vy 9 d9g =1 g

U Al - - - - » it TR . RS
D il T L T S __ B _(_,-f__) E S e A _._;T

-~

+ Transliteration in Urdu script.
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Sl deard g Aa19a (SO) mew): W), # W W @1 59 Ouw 9 Heg axdl g

sft RS dER (TR wew): Wy, H W W @7 39 w9 Heg aar g
..(FFEF)... TIRT TI¢T B U AfAr 5 S gial el [ T, $Afaw & 91w
AT B 21 ...(HIETH)....

(At this stage, some hon. Members left the Chamber)
MR. DEPUTY CHAIRMAN: What 1s your point, Mr. Yechury? .. (Inferruptions)...

SHRI SITARAM YECHURY: Sir, my point 1s that this case should be investigated.
Last time, when the issue of Vijay Mallya came up, you had ordered a reference

to the Ethics Committee. Now, you are silent! .. (Interruptions)...
MR. DEPUTY CHAIRMAN: T will tell you the difference. ... (Imterruptions)...
SHRI SITARAM YECHURY: Sir, don’t protect ...(Interruptions)...

MR. DEPUTY CHAIRMAN: T will tell you the difference. At that time, the House

was unanimous. Now the House is divided. That is my problem. .. (Interruptions)...

Yechuryji, I understood what you said. But, at that time, the House was
unammous. Then, I gave the direction. Now the House is divided. 1 can’t give that

direction. ...(Interruptions)...
Shri Mahendra Singh Mahra now.

Serious situation of drought in the State of Uttarakhand

oft m¥g R AR (Savrave): () dudie, aorirds uw uddla el udwr
B .(TF)... 1ol Hyul uoer wHay g9 B ave 811 IS 21 dRT &) A
arel g9 ugw @ [Quw whnfore sRf@fea & . @EEm...

MR. DEPUTY CHAIRMAN: Let the law take its own course. I have no problem.

...(Interruptions)... 1 have no problem if the Government moves. .. .(Interruptions)...

ft weg g @y o & 13 Rral #§ 9 10 fra, wmieal § 5 s9r wie 9o
BOIR WiT @ SHagdl W) 99 1 . (FEH)... dad 3 o Age v v A Rifa
Sl ..(@FEF)... ucw @ 70 uiderd wm verd) g9 A el dad 30 ufvwa W
Ao ¥ B ...(FFEE)...

MR. DEPUTY CHAIRMAN: The Government can order an inquiry, I have no
problem. . .(Interruptions)...

SHRI TAPAN KUMAR SEN (West Bengal): Sir, you can ask the Government

to respond. ... (Interruptions)...



